
 269  Matters  under

 12.15  hrs.

 (i)  PROBLEMS  OF  JUVENILE  DELINQUENTS
 AND  UNDERTRIALS  ।  JAILS  IN  THE
 COUNTRY,

 श्रीमती  कृष्णा  साही  (बेगूसराय) :  अध्यक्ष
 महोदय,  दोश  में  बाल.  अपराधियों तथा
 विचाराधीन बाल  कालोनियों  की  दशा  अब  भी

 बहुत  खराब  F  ।
 बाल  अपराधियों को

 पुनीत  जलों  में  रखने  के  लिए  पूरक  कानून

 तथा  विशेष जेल जेल  बने  हुए हाँ  1  लोकिन

 प्रशासनिक  गुलिस  व  जल  आधिकारियों दवारा

 अक्सर  उन  की  प्रवह  लना  कर  दी  जाती  ही  |

 बाल  कैदियों  का  पृथक  जलों  में  न  रख  कर

 केन्द्रीय  गृह  मंत्रालय  के  आंकड़ों  के  अनुसार

 जुन,  1981  को  दोश  भर  की  जेलों  में

 मॉं  कैदियों  के  चारी  क  मव्वमे
 न

 तीस  वर्ष

 तक  भी  फैसला  नहीं  हआ  आर  इस  बीच  वे

 जेल  मों  पड़ो-पड़ो  बूड़ो  और  पागल  हा  गये  तथा

 सगे  स्म्बान्धयों नो  भी  उन्हं  भुला  दिया  ।

 CHAITRA  5,  1904  (SAKA)  rule  377  270

 (ii)  NEED  FOR  EXPEDITING  FINANCIAL  A5-

 SISTANCE  TO  KERALA  UNIVERSITY  BY

 THE  UNIVERSITY  GRANTS  COMMISSION

 SHRI  V.  5.  VIJAYARAGHAVAN

 (Palghat):  ***Sir,  the  Kerala  Univer-

 sity  is  facing  a  serious  financial  crisis.

 Many  important  schemes  essential  for

 the  development  of  the  University  are

 hanging  fire  due  to  shortage  of  funds.

 The  University  Grants  Commission

 has  not  taken  a  favourable  attitude  in

 respect  of  the  financial  requirements

 of  Kerala  University.  During  the

 Sixth  Plan,  the  Kerala  University  is

 likely  to  get  only  Rs.  1  crore  whereas

 the  total  outlay  for  U.G.C.  is  Rs.  280

 During  the  last  year  the

 amount  the  Kerala

 University  was  a  mere  Rs,  35  lakhs,

 In  the  same  year  the  UGC  allotted

 Rs.  1  crore  for  the  development  of  the

 Delhi  University.  It  is  also  a  fact  that

 on  a  number  of  occasions  even  some

 colleges  in  Delhi  were  benefited  Ly

 the  manificence  of  the  1060.  Unfortu-

 nately  the  same  attitude  is  not  adopted

 by  it  in  regard  to  allotment  of  funds

 for  the  Kerala  University  for  meeting

 expenditure  on  urgent  developmental

 works.  This  has  landed  the  University

 of  Kerala  in  a  serious  financial  crisis.

 Therefore,  I  request  the  Govern-

 ment  to  take  immediate  steps  to  pro-

 funds  to  the  Kerala

 crores.

 earmarked  for

 vide  adequate

 University.

 (iti)  NEED  TO  MAKE  PROVISIONS  IN  THE

 BUDGET  FOR  REPAIRS  TO  DWARKA

 TEMILE  IN  SAURASHTRA  (GUJARAT).

 SHRI  DIGVIJAY  SINH  (Surendra-

 nagar):  Sir,  the  Dwaraka  temple  in

 ***The  original  speech  was  deliver

 ed  in  Malayalem


